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Dated; 23.3.2007.

H o ii’ble M r. Justice Khem Karan. V .C .

List revised. None appears to r the aoplkanf, 8bri A tul D ix it liolding brief 

o f Shri K .K . Shukia is present for the respondents. A penisal o f the contents o f 

the (>.A. reveals thiit the arroficant had heen mafcrng renresentations since

2K.6.'2003 to r coranasstottate apixvntment m place o f liis father late Shri Sifa
a '

Ram. No good reasoiĵ ha'sftfeeen shown as to why the matter was kept by the

aooHcant or his mother to r ail these 24 veare, I he (^.A. is not admitted and

dismissed as such.

V.C .


